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Missir.g of Amount from Offices of RBI,' 
Bombay Question 

*166 DR. G. S. *RAJHANS : 
SHRI B. V. DESAI: 

Will the Mini'Her of F:NANCE pleased 
to state: 

(a) whether Government have gore 
through the aspect how Rs. 7.72 lakhs have 
vanished from the ground f10M offices of 
the Reserve Bank of India, Bombay on 
8th July, 1985 ; 

(b) whether any clue has been found; 
and 

(c) if so, what efforts have been made 
by Government to tnce the money? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI JANA
RDHANA POOJARY): (a) to (c). A 
statement i~ given below. 

Statement 

According t.'" rhe latest report received 
from the Reserve Bank of India and the 
Ministry of Railways, on 8th July 1985, 
7 Cashiers of the Central Railway came to 
Reserve Bank of India, Bombay to receive 
payment against 10 cheques. Six Cashters 
had one cheque each and were issued one 
token each. One Cashier had four cheques 
and was a J<o issued one token. The 
Cashiers were accompanied by five guards 
drawn from the Railway Protection Force 
of which two unarmed guards went inside 
tbe' RBI building and the other three armed 
guards remained out~ide in the cash van. 
Six Cashiers received payment against 9 
cheques in normal course, verified the cash 
and kept the cash in their respective boxes. 
The boxes were p:otected by the unarmed 
guards of the Railway Protection Force. 
When payment of the last cheque was about 
to be made to the 7th Cashier, he noticed 
that one box in which cash was received 
earl ier by another Cashi er and which was 
under the custody of the Railway Protection 
Force. was missirg. The box was stated 
to contain Rs. 6 72,502.50 being the cash 
received in payment of one cheque. At 
tbe request of the Cashier, an alarm was 

raised, the exits were closed and the pre
mises searched by tht" Police. The box 
could not be found. The Police have 
registered a -case of theft for investigation. 
The money has not been recovered so far, 
but the cash box without the casb was 
recovered by the Police on 9th July 1985. 

DR. G.S. RAJHANS : Sir, my question 
is Dot properly replied. I wanted to know 
whether any clue has been fOlll1d and, if 
so, what efforts have been mtde by the 
Government to trace t~e money'/ 

SHRI JANARDHANA POOJARY: 
Sir, no clue has been found out abollt tbe 
culprits and the concerned money bas also 
not been recovered. It is a Jaw and 
order situation. It is a State subject. It 
is .for the State Government to take action. 
They have to investigate this case thorou
ghly. 

DR. G.S. RAJHANS: Was any 
Naval officer int errogated in the RBi pre
mises at that time '/ 

SHRI JANARDHANA POOJARY: 
There was one Naval officer. It was 
stated that the Naval officer was pushed 
and the 2mount which he was collecting 
had fallen on the ground. This is the 
allegation. This cashier went in the 
scene in order to pick it up. In the mean 
time thir box was taken away. That was 
the modlls operandi. 

Now, Sir, we are not at all bappy with 
the situation. Action is being taken and 
some of the people of the Railway Depart
ment and the persons who were tbere to 
Protect these boxes have been suspended. 
I have a feeling if this is happening in tbis 
way then nobody will be satisfied. I told 
these people tbat Parliament wiJ) not be 
satisfied by this sort of answer. We. are 
making a thorough inquiry and firm action 
will be taken. Before comin~ to the 
House I made my point clear to them tbat 
Government will not be satisfied with this 
sort of action. 

SHR.] SURESH KURUP; I would 
like to know how many bank rebberies 
have taktlfl place from 1980 Onwards and 
in how many cases tbe culprits have 
be tn arreated ? 
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SHRI JANARDHANA POOJARY: I 
don't have the figures fro'll 1980 but I 
have got the figures from 1983. In the 
year 1983 thera were 100 bank robberies 
and d8coities. In the year 1984 the num
ber became 96 and in the year 1985 the 
number is 53. So far as prosecution, 
detection and convictions are concerned, 
we have been trying to get the figures 
from the State Government. The 1= resent 
system of· getting information from t'1e 
State Govetnment has not yielded this 
information. It is a State subject. I have 
asked the Department to get this informa
tion. 

[Translation] 

SHRI GJaDHARI LAL VYAS: Mr. 
Speaker, Sir, this case involves Rs. 7 lakhs 
only. I want to know what arrangements 
are being made in respect of soiled notes 
worth crores ot' rupees being 'collected in 
the Reserve Bank of India and the man:1er 
in which they are being misused and mis
appropriated by the people? 

MR. SPEAKER Misappropriating? 

[English] 

SHRI JANARDHANA POOJARY: 1 

do not think it relates to this question. 

SHRI S.M. BHA IT AM: Sir. yOU are 

not looking towards us. Is it proper'? Is it 

good ? 

MR. SPEAKER: I have already allo

wed one from this side. 

SHRI S.M. BHATTAM: Only one 

supplementary you have allowed. Every

day we have been watch ing ... (Tnterruptions) 

MR. SPEAKER: Two. 

SHRI S.M. BRATTAM:: You are 

~DsistentJy ignoricg us. You put your 

hand like this and the entire Opposition is 

being eclipsed. You don't want us to 

bave our rightful opportunity. 

[ Translation] 

MR. SPEAKER: Mr. Bhattam gets 
:lOoyed so soon. he should be given 
cold water to pacify him. 

[English) 

SHRI D.N. REDDY: Sir, before 1 
put my supplementary, I would like to 
make a submission to the Chait. Han. 
Members· who have the lung power and 
those Members who are very tall are getting 
priority from the Chair. I am not able 
to shout because of medical advice and 
I am not very tall also. 

[ Trans/ation] 

MR. SPEAKER: You are composing 
a peom. 

[EnA'iish] 

SHRI D.N. REDDY: I would, there
fore, request the Chair to look at us. 

[Translatinn] 

SHRI RALKAVI BAIRAGI: Sir. 
poems are not composed about the height. 

MR. SPEAKER: Bairagiji, this is 

the reason why I was not afraid. 

[English] 

SHRI D.N. REDDY: There have 
been 'too many bank robberies of late in 
the last two or three years and mort!! so 
in Delhi City itself, the capita) city of our 
country. I would request the hon. Minister 
to tell us whether they have noticed this 
fact and necessary arrangements have been 
made for taking extra precautions. More
over, most of these cases have gone undet
ected. What steps are you going to take 
in this regard ? 

SHRI JANARDHANA POOJAR Y: It 
is true that there is an increase in the 
amount that was in· ... olved in the robberies. 
But I would like to bring to your kind 
notice that in 1982, the figure was 
Rs. 1.40,48,000. For J985, so far the 
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figure is Rs. 86.79 lakhs compared to 
Rs. 70,000 crore deposits. But we are 
not . defending' it. We are seized of the 
matter and we have taken a serious view 
of it. Now, coming to steps that have 
been taken, I would like to mention that 
a high power committee has been appoint
ed and they submitted their recommenda. 
tions and their recommendations have been 
sent to the Reserve Bank of India, all the 
commereial bank~ and also the Chief 
Secretaries of the State Governments. 
Now, Sir, as I stated, the law and order 
subject is the State subject. It is for the 
State Government to take action. We 
have to strengthen our machinery. Not 
only that. Wherever the branches are 
located, those branches which are vulnera
ble, we have posted the guards. So many 
security arrangements have been made and 
I do not want to go into detail because 
earlier I have aJread) given them. 

MR. SPEAKER We discussed it 
before long also and I think we agreed on 
this aspect that each bank should have 
complete security arrangements. But in 
certain banks, last time thele was no guard. 
There should be a circular about this that 
no,bank should be without security arran
gements. 

SHRI JANARDHANA POOJARY: 

Sir, we have 48,128 brant.:hes all over the 

country. Whether it is vulnerable ...... 

MR. SPEAKER : Every bank is vulne

rable. 

SHRI JANAROHANA POOJARY: 
Now, about the steps which have been 
taken I may mention that even though it 
is not satisfactory, last week I personally 
went round to some branl~hes and I am 
also making some security arrangements 
in the bank branches. For your informa
tion, Sir, the instructions have been given 
to the bank people to look their cabin 
immediately after having entered the cabin. 
But in so many branches, the bank em· 
ployees are not locking their cabin. They 
'have to .Observe certain guidelines. These 
are the steps being taken. Sir, your sugge· 
stion is taken Dote of J\nd we will work 
on that. 

SHRI S.M. BHATT AM: Sir, obvi
ously the hon. Minister himseif is not satis
fied with the answer provided to him by 
his department. So, in that case, apart 
from administering warning formally· in 
this House, what concrete measures does 
he propose to take against the department 
for sending this very unsatisfactory answer 
which he is now providing to us. 

SHRI JANARDHANA POOJARY: 
Accordinr to the Department it is satis
factory; ,.ccording to me, as Minister in. 
charge, it is not sa I isfactory. I am not 
defending anybody; as a Minister. I have 
got the overall re~ponsibility. That is 
why, I have made it very c!ear that firm 
steps should be taken, We are taking 
steps as also monitoring that. 

PROF. MADHU DANDAVATE: I 
would request you not 10 bl ing: the Depart. 
ment into the pictUre. As far as this 
House is concern ed, M inist er and the 
Department are P,llt and parcel of one 
entity. Do not sep<lrate yourself from the 
Department. 

SHRI JANARDHANA POOJARY: I 

am not satisfied myself ~nd I am just 

bringing these facts to the notice of the 

House ... (Interruptions) 

MR. SPEAKER: He is going to make 

himself sa tisfied by tak ing further action. 

SHRI JANARDHANA POOJARY : We 
called a meeting of the Chief Executives 
and brought it to their notice that their 
performance was not satisfactory and that 
action should be taken whtre required. 
An action plan has also been given to the 
bank people. Once in . every three months, 
we, the Finance Minister as also myself, 
are going to monitor this, and would be 
taking the required action. 

[Translation] 

Equipping Income Tax Officers witb 
- . 

Arms 

*167. SHRl SARFARAZ AHMAD: 
Will the Minister of FINANCE be pl~ased 

to state: 


